LTEM NO 45 REG STRAR' S COURT NO. 1 SECTION 111

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Civil) No(s).14129/2005

ASHOKBHAI B. VYAS Petitioner(s)

VERSUS

COVMR. OF ENTERTAI NMENT TAX AND CRS Respondent ( s)

(Wth prayer for interimrelief )

W TH SLP(C) NO. 19888 of 2005

(Wth prayer for interimrelief and office report)

Date: 16/10/2006 This Petition was called on for hearing today.

For Petitioner(s)
M. E.C. Agrawal a, Adv.
MS P.H Parekh & Co.

Ms. Mary Mtzy, Adv.

For Respondent (s)
Ms. Hemanti ka Wahi, Adv.

Ms. Pinky, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



Thr ee weeks'’ time nor e has been gr ant ed, as prayed for,
to file count er affidavit, as | ast

chance.

Whet her counter affidavit is filed or not, |ist before the Hon' ble Court af
ter the expiry of the

af oresai d period of three weeks.

(B.
Sudheendra Kurmar)

Regi strar

pk



